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Memo No. Date. ) f ) 
Copy alongwith the copy of Grievance Petition of the villagers of Rajpur E Military Bazar to the R.T.0., Balasore for information and with request to take necessaraction as per request of the villagers. 

Executive Engineer 
R.W.Division, Jaleswar

20 508



To 

Sub: 

9. 

(G) 

The Tahasildar . 
Jaleswar Tahasil , Jaleswar
Dist- Balasore, Pin-756032, Odisha

RECEPTNOÜATE 

21 509



n. 

8. 

&. 

(9) 
22 510



9. 

1. 05j0+2009 

Copy forwarded to : 
1. The Chief Secretary & Development Commissioner, Odisha

2. The Collector, BalasoreDistrictBalasore

3. The Sub-collecto, BalasoreDistrict, Balasore

4. The Mining Officer, Baripada, Mbj. 

() 

5. The R&.P.C- B. qisa, Bahyete " 

6. The R.D.C.Cuttack.
7. The S.P.C.B. Odisha, BBSR 

8. The Directorate ofMinesOdisha, Bhubaneswar 

9. The LIC, Jaleswar Police Station, Jaleswar Dist- Balasore

10. The SEIAA, OdishaBhubaneswar 

11. The Executive EngineerRural Works DivisionJaleswar, Chalanti

12.TheS.D.O. Rural Works.S ub-Division Jaleswar, Chalanti

Sorttosheeu y 

Susonta Malaa

23
511



Makesh Kuman Paul 

Neshea
26) \ 

Pnodl. o. 

ykPol.

Arab1nda mardl

patts 

h, 

24
512



Subrat Kumar y 

Sarj kumer Sena 
Paka&h chana Jene 

Gopalch Daf.
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TYPED COPY OF REPRESENTATION DATED 05.07.2019 

To, 

The Tahasildar, 

Jaleswar Tahasil, Jaleswar, 

Dist-Balasore, Pin-756032, Odisha 

 

Sub: Tons of sand are tripped daily from the 3 sand pits in our area, illegally 

traveling through rural roads as well. 

 

Sir, 

1. From before independence till 2019, he spent his life with his daily work of 

ferrying people between Rajpur Gram Panchayat and Shikharpur Gram 

Panchayat, Shikharpur Gram Panchayat, Dardiha Gram Panchayat, Taibania, 

Chilun Tikayatpur, Meolilia. was doing Many thousands of people from the 

said areas suffer hardships and travel on a dirt road through Shikharpur village 

and old road through Baghabali village. Jaleshwar was traveling on the road. 

But the state government took the long-standing demand of the people (the 

road known as Sharipur) to heart and for its permanent solution, a concrete 

pole and concrete newly constructed road was prepared from Shikharpur 

village to Baghabali village along the river Sarnarekha in May 2019. 

2. We, the residents of Rajpur and Shikharpur Gram Panchayat under Jalaswar 

Tehsil, draw your attention to the matters pending.But your office was 

auctioned by the state government from 2015-16 to 2019-20 on a long-term 

lease from Bhakti Shikharpur and Reserve Book. The names of the said Surats 

viz. 

(a) Shikharpur Sand Sairat auctioneer Atul Ojha 

 

(b) Auctioneer Sujay Karan of River Block 'Ka' Sand Sairat and III 
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(c) The auctioneer Bapi Khatua from Sairaat named River Block 'Kha' was 

picking up sand from last year and his sand carts were traveling from Surat to 

Tikapur, Meulia Bandmundi after the pole work was completed  

 

3. But after the polling, instead of manually lifting the sand in the canals, we 

continue to lift the sand with the help of machines. People use the water for 

fishing and bathing in the said river and it is becoming very difficult for them 

to save their lives by drinking the water from the said river. But some mafias 

of the said area joined hands with the auctioneers of the said Sairat. 

4. Hundreds of trips a day are carried out by sand machines in riverbeds, Pol 

Nearby ditches, fields, and their own vacant lots are covered with sand doing 

It is so heavily wooded that it is easily visible to the naked eye and the mafias 

have hundreds of trucks, tractors and dumpers Without a royal paper, the 

monks sell the sands for Rs. And the said with the help of newly constructed 

roads and poles, we have searched the said poachers. The state government is 

losing a lot of revenue by passing through the rural roads without covering the 

pavement doing 

5. But the said bridge and road construction workers told us that the newly 

constructed poles and roads by the state government do not have much 

capacity. But today, trucks, dumpers, tractors, and trucks loading and 

unloading tons of garbage on the said poles and roads are endangering our 

lives and the lives of our children. Saraswati Shishu Vidyamandir is located 

on the said road. Due to the heavy traffic on the road, many problems have 

arisen in the transportation of small children and their schooling. Eve lays a 

small poi on the road that is left over from the harvest. It has not been renewed 

in the construction of the original race, but only concrete has been erected on 

it. An engineer of the said road construction company told us that if there is 

too much traffic on it, there is a possibility of it collapsing. Some bad natured 

people get wealth by dishonest means by giving rise to irregularity of blood 
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Aim to save money from stolen sands and surat lease holders Are you 

threatening the Local people of the area or you all keep quiet or else you we 

will kill and float it in the river. 

Therefore, we earnestly request you to accept our request and survey the 

land and stop the mining of sand by machines in the said Surats and save 

the state government from revenue loss and stop the heavy traffic on the 

said newly constructed poles and connecting roads with the safety of our 

wealth, lives, property etc. We will be forever grateful to you for saving 

us. 

       Yours Faithfully 

         Sd/- 

Copy forwarded to: 

1. The Chief Secretary & Development Commissioner, Odisha 

2. The Collector, Balasore District Balasore 

3. The Sub-collector, Balasore District, Balasore 

4. The Mining Officer, Baripada, Mbj. 

5. The RS.P.C. B. Odia, Balapake. 

6. The R.D.C. Cuttack. 

7. The S.P.C.B. Odisha, BBSR 

8. The Directorate of Mines Odisha, Bhubaneswar 

9. The II.C. Jaleswar Police Station, Jaleswar Dist- Balasore 

10. The SELAA, Odisha Bhubaneswar 

11. The Executive Engineer Rural Works Division Jaleswar, Chalanti 

12. The S.D.O. Rural Works Sub-Division Jaleswar, Chalanti 
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Requesting for not issue Environment Clearance Certificate at Rajnagar Sand quarry under Jaleswar 
Tahasil, District Of Balasore. 

Santosh Kumar Das <santoshdas0314@gmail.com> 

D 

to membersecretary, dm-balasore, dirmines_odisha, csori, revsec.od, rospcb.balasore, seiaaorissa, subcol.bala-od, mscb.cpcb, tah.jale-0d, menong, mo, erwjaleswar, rdcctc

Dear Sir/Madam, 

Thank you. 

Please find the below attachment details described and take appropriate steps to not issuing Environment Clearance Certificate at Rajnagar Sand quarry under Jaleswar Tahasil, District 
Of Balasore.I have annex all the detail.

One attachment Scanned by Gmail

Por Rajnagar sand co...

Tue, 10 May 2022, 22:15 

Mail Delivery Subsystem Tue 10 May 2022. 22:15 
Address not found Your message wasn't delivered to erwjaleswar@yahoo.com because the address couldn't be found or is unable to receive email. The response from 
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Requesting for not issue Environment Clearance Certificate at Rajnagar Sand quarry under Jaleswar 
Tahasil, District Of Balasore. 

Santosh Kumar Das <santoshdas0314@gmail.com> 

D 

to membersecretary, dm-balasore, dirmines_odisha, csori, revsec.od, rospcb.balasore, seiaaorissa, subcol.bala-od, mscb.cpcb, tah,jale-0d, menong, mo erwjaleswar, rdcctc 
Dear Sir / Madarm,

Please find the below attachment details described and ta 

Of Balasore.I have annex all the detail.

Thank you. 

One attachment -Scanned by Gmail

POF Rajnagar sand co...

Mail Delivery Subsystem 

from: 

to: 

date: 

thirt

Santosh Kumar Das <santoshdas0314@gmail.com> 
membersecretary@Ospcboard.org. 
dm-balasore@nic.in, 
dirmines odisha@rediffmall.com, 

csori@nic.in, 
revsec.od@nic.in, 
rospcb.balasore@Ospcboard.org, 
seiaaorissa@gmail.com, 
subcol.bala-od@nic.in, 
mscb.cpcb@nic.in, 
tah.jale-0d@nic.in, 

menong@cag.gov. in, 
mo Baripada <mo.baripada@orissaminerals.gov.in>, 
erwjaleswar@yaho0.com, 
rdcctc @nic. in 

10 May 2022, 22:15 

10 May 2022, 22:15 

Do Ictinafor.not iccUe nironmont ClaarancACartitirato at 

Jaleswar Tahasil, District

10 May 2022, 22:15 

Address not found Your- message wasn't delivered to erwjaleswar@yahoo.com because the address couldn't be found or is unable to receive email. The response from 
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Requesting for not issue Environment Clearance Certificate at Rajnagar Sand quarry under Jaleswar 
Tahasil, District Of Balasore. 

Santosh Kumar Das <santoshdas0314@gmail.com> 

D 

to membersecretary, dm-balasore, dirmines_odisha, csori, revsec.od, rospcb.balasore, seiaaorissa, subcol.bala-od, mscb.cpcb, tah.jale-0d, menong, mno, erwjaleswar, rdcctc

Dear Sir/ Madam, 

Please find the below attachment details described and ta 
Of Balasore.l have annex all the detail.

Thank you.

One attachment Scanned by Gmail

POF Rajnagar sand co...

Mail Delivery Subsystem 

date:

subject.

dirmines odisha@rediffmall.com, 
csori@nic.in, 
revsec.od@nic.in, 
rospcb.balasore@ospcboard.org. 
seiaaorissa@gmail.com, 
subcol.bala-od@nic in, 
mscb.cpcb@nic.in, 
tah jale-0d@nic.in, 
menong@cag.gov.in, 
mo Baripada <mo.baripada@orissaminerals.gov.in>, 
erwjaleswar@yahoo.com, 

rdcctc@nic. in 
10 May 2022, 22:15 
Requesting for not issue Environment Clearance Certific ate at 

10 May 2022, 22:15 

RajnagarSand quarry under Jaleswar Tahasil. District Of Balasore. 

mailed-by. gmail.com 

Jaleswar Tahasil,District

10 May 2022, 22:15

Address not found Your message wasn't delivered to erwjaleswar@yaho0.com because the address couldn't be found or is unable to receive email. The response from 
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TYPED COPY OF LOCAL NEWSPAPER ARTICLE DATED 11.05.2022 

 

    BALASORE DISTRICT 

Wednesday. 11 MAY, 2022 

 

THE FOULPLAY OF STATE ADMINISTRATION FOR 

ENVIRONMENTAL CLEARANCE 

PUBLIC HEARING OF RAJNAGAR SAND SAIRAAT TODAY 

In terms of the order passed by the NGT the public hearing has been 

scheduled to be held on 11.05.2022 in the premises of Shikharpur Gram 

Panchayat Office in order to grant approval environmental clearance in respect 

of more 5 hectares of sand sairaat. The Green Tribunal, New Delhi suspecting 

unholy alliance between the lease holder of sand sairaat and local administration 

passed orders dated 04.09.2018 & 17.09.2018 adjudicating to separate matters 

bearing O.A. No. 173 of 2018 & O.A. No. 186 of 2016 & had directed to conduct 

public hearing of local people before granting environmental clearance. But, the 

Tahasildar, Jaleswar, Collector, Balesore, Deputy Collector, Balesore, State 

Pollution Control Board, Odisha & SEIAA throwing all norms to winds have not 

installed pole for determination of the boundary line of proposed sand sairaat & 

have not displayed the detailed information about the sairaat and lease holder. 

It is doubtful regarding the determination of spot, since the Rajnagar 

proposed sand sairaat is 1Km away from the venue of the public hearing. But, in 

order to have communication with Rajnagar Sand Sairaat, a crowded road is there 

from Baghabali Square to Shikharpur Gram Panchayat and 1 anganwadi centre 

and two schools are situated by the side of this road. Rural Development 

Department, Govt. of Odisha has installed to information sign board indicating 

plying of heavy vehicles bearing weight of 10 Tons through this road. The 

proposed sand sairaat is in village Rajnagar having Khata No. 377, Plot No. 

1295/1300 area 13.55 Ac or 5.48 hectare. This to be mentioned here as per 
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Rajnagar sand sairaat approved mining plan there is permission for 2,00,000 mq 

for 5 years but permission is only available for 40,000 mq, 198.48 mq/per day or 

66 trips of sand in a tractor. There is condition for 48 labourers but for loading of 

dumper or truck permission for 1 machine is there. The capacity of the road 

between baghabali square to Rajnagar sairaat is less than 10 tons. The question 

arises how one machine for loading was allowed for Rajnagar Sairaat as per 

approved mining plan. Previously, the NGT has restrained the operation of 

loading machines in the sand sairaat of Jaleswar Tahasil. The public is eager to 

know whether Environmental Clearance certificate is issued or not for the unholy 

nexus between local administration and the lease holder. 
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SAKALA 

12.05.2022 

 

CONTRADICTORY VIEWS IN THE PUBLIC HEARING OVER 

RAJNAGAR SAND SAIRAAT 

AWAITING THE DECISION OF DISTRICT ADMINISTRATION 

OVER ENVIRONMENTAL CLEARANCE 

In terms of the order passed by the NGT the public hearing has been 

scheduled to be held on 11.05.2022 in the premises of Shikharpur Gram 

Panchayat Office in order to grant approval environmental clearance in respect 

of more 5 hectares of sand sairaat. The Green Tribunal, New Delhi suspecting 

unholy alliance between the lease holder of sand sairaat and local administration 

passed orders dated 04.09.2018 & 17.09.2018 adjudicating to separate matters 

bearing O.A. No. 173 of 2018 & O.A. No. 186 of 2016 & had directed to conduct 

public hearing of local people before granting environmental clearance. But, the 

Tahasildar, Jaleswar, Collector, Balesore, Deputy Collector, Balesore, State 

Pollution Control Board, Odisha & SEIAA throwing all norms to winds have not 

installed pole for determination of the boundary line of proposed sand sairaat & 

have not displayed the detailed information about the sairaat and lease holder. 

It is doubtful regarding the determination of spot, since the Rajnagar 

proposed sand sairaat is 1Km away from the venue of the public hearing. But, in 

order to have communication with Rajnagar Sand Sairaat, a crowded road is there 

from Baghabali Square to Shikharpur Gram Panchayat and 1 anganwadi centre 

and two schools are situated by the side of this road. Rural Development 

Department, Govt. of Odisha has installed to information sign board indicating 

plying of heavy vehicles bearing weight of 10 Tons through this road. The 

proposed sand sairaat is in village Rajnagar having Khata No. 377, Plot No. 

1295/1300 area 13.55 Ac or 5.48 hectare. This to be mentioned here as per 

Rajnagar sand sairaat approved mining plan there is permission for 2,00,000 mq 
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for 5 years but permission is only available for 40,000 mq, 198.48 mq/per day or 

66 trips of sand in a tractor. There is condition for 48 labourers but for loading of 

dumper or truck permission for 1 machine is there. The capacity of the road 

between baghabali square to Rajnagar sairaat is less than 10 tons. The question 

arises how one machine for loading was allowed for Rajnagar Sairaat as per 

approved mining plan. Previously, the NGT has restrained the operation of 

loading machines in the sand sairaat of Jaleswar Tahasil. The public is eager to 

know whether Environmental Clearance certificate is issued or not for the unholy 

nexus between local administration and the lease holder. 
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TYPED COPY OF NOTICE DATED 04.05.2022 

 

OFFICE OF THE TAHSILDAR, JALESWAR 

NOTIFICATION 

 

It is hereby informed to the general public of Shikharpur Gram Panchayat 

under Jaleswar Tahsil that a joint public hearing will be held on 11.05.2022 at 

10:00 AM in the premises of Shikharpur, Gram Panchayat regarding Rajnagar 

Sand Sairaat. In view of the above hence, all are requested to remain present in 

the above schedule place, time & date and ventilate your views by participating 

in the meeting. 

 

Sd/- 

Tahsildar, Jaleswar 

Memo No. 2196 dated 04.05.2022 

Copy to The Sarpanch, Shikharpur Gram Panchayat with a request to display this 

notice in the Notice Board of the Gram Panchayat & take steps to communicate 

this notice to all the ward members under him for its transmission. 

Sd/- 

Tahsildar, Jaleswar 

Memo No. 2197 dated 04.05.2022 

Copy to Office of The Tahsildar, Jaleswar/Block Development Officer, Jaleswar 

& Revenue Inspector, Jaleswar 

Sd/- 

Tahsildar, Jaleswar 
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TYPED COPY OF THE REPRESENTATION DATED 10.05.2022 

To 

The Member Secretary,  

State Pollution Control Board, Odisha 

 

Sub: A representation regarding not to grant environmental clearance in respect 

of sand sairaat of village Rajnagar under Jaleswar Tahasil. 

 

Ref: Public Notice Memo No. 2197 dated 04.05.2022 of office of the Tahsildar, 

Jaleswar. 

 

Respected Sir/Madam, 

 We, the inhabitants of village Military of Rajpur Gram Panchayat and 

under the Tahsil of Jaleswar beg to draw your kind attention to the following facts 

and request your good office to take remedial measures of this issue: 

1. Our village is situated on the bank of river Subarnarekha most of the people 

of our village depend on the water of said river for agricultural purpose, their 

daily uses & some maintain their life by fishing from this river. But, the state 

government has granted clearance for sand sairaat i.e., a. River Block-‘A’, b. 

River Block-‘B’, c. Sihkharpur sairaat under Jaleswar, Tahsil from the year 

2015-16 to 2019-20. As a result, due to illegal digging of sand and illegal 

transportation storage of sand is hampering the day to day living of the public 

causing huge loss of Government Revenue. It is a matter of great concern all 

these nefarious activities are being done under the patronage of some vested 

interest administrative officers. 

2. But Shantipur Road in our Rajpur Gram Panchayat from Baghabali Street to 

Shikharpur Gram Panchayat, Chamar Village Gram Panchayat is a main road 

connecting other areas which is always crowded. The said clearance has been 

approved by the state government in May 2019 Newly constructed Pole 
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connected above has been employed by the State Government for public 

transport but in this opportunity provided by the State Government from the 

year 2015-16 to 2019.20) Three (3) Sand Serat Daily Chain Sand Mining and 

other transport in our area. Because of the thousands of vehicles carrying sand 

on the main road of Laba village from Basbali Street to Shikharpur under 

Koleswar tehsil, the local government has not taken any steps to remedy this 

even though it was pointed out about the daily problems of the children and 

the villagers. 5 years of Shikharpur Bali Seerat is closed since some people of 

the nearby area filed a petition in NGT against 2 sand sairaat. It is all gone and 

all the sand is closed. 

3. But we came to know after a few days of living in the area that a public hearing 

meeting will be held at Shikharpur Village Panchapan Office on 11/05/2022 

on 11/05/2022. Which worries us a lot and pleases the local administration 

and the Bali mafia.Give all the reasons below for disallowing the environment 

of Rajnagar Bali Sairat. 

(A) Tehsil of Rajnagar Bali Sairat - Jaleswar, Moba - Rajnagar, Account No - 

377, Put No - 1295/1300, Type - River, Area - 13.55 A.C, or - 5.48 Hectares 

Dated - 10/05/2022 Till now, local administration Tahsildar Jaleshwar and 

lease holders have identified the area and buried the stake. It is impossible to 

locate the public with its natives 

(B) At a distance of 2 to 3 km from Shikharpur Gram Panchayat from the 

proposed Rajnagar Bali Seikhat, a census meeting of Rajnari Bali Bairaj will 

be held by the local administration at the Gram Panchayat office on 

11/05/2022 so that the vulnerability of the proposed area can be covered. 

(C) Vehicular access to the proposed Rajnagar Bali Seerat is indicated in the 

Approved Mining Plan, mainly on the road stretching from Shantpur Road to 

Baghar Chicha to Shikharpur Gram Panchayat. But the said road is another 3 

4 Gram Panchayats The restrained Rapa is always busy. There are 2 schools 

along the Road along with an Anganwadi center and a village temple But the 
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information of the state government rules for the movement of vehicles of less 

than 10 tons capacity on the said road and pole is available to the general 

public on 03/11/2019 (Sunday 05:30 PM) at the office of Hon'ble Executive 

Engineer, RWS, Jaleswar, Balasore. For information, information boards have 

been installed at Baghabali Street and Chakpari. 

 

(D) But as per the Approved Mining Plan of the proposed Rajnagar Sand 

Sairat, one machine has been allowed for loading of heavy vehicles like trucks, 

dumpers, trucks etc. with which he can carry out sand mining there. However, 

heavy vehicles weighing more than 10 tons cannot move on the said road 

because the roads and bridge do not have capacity. How to allow a machine 

in his Approved Mining Plan. It is clear from this that Tahsildar Jaleshwar and 

Lizdhari have done this work together. 

 

(E) But three (3) Bartis near the proposed Rajnagar Bali Serat in Bali Serat. 

Riverblock (A), 2, Riverblock (B), 3, Shikharpur Sirat, due to illegal sand 

mining and illegal transportation of sand, the communities living on the banks 

of the Sarbanrekha river are now facing problems in getting underground 

water. Groundwater levels in local areas are low and require high-level 

investigation. 

 

(F) As per the Approved Mining Plan from the proposed Rajnagar Bali Serat, 

66 tractors of sand are allowed to travel daily on the said busy road. As a result, 

there is a threat of environmental pollution. In this regard, even though we 

have already created all the students in the region, it is not getting any results. 

 

Therefore, we humbly request you to accept our petition and conduct an 

impartial judicial inquiry taking into account the earlier petitions and protect 

the social rights and lives of the villagers, students, teachers and commuters. 
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On the road from Baghabali Street to Shikharpur (named as Shantpur), trucks, 

tractors, tractors, trucks carrying sand. We, the villagers, will be grateful to 

you if you take appropriate measures to protect the Sarbanrekha River by 

ordering a complete ban on the movement of heavy vehicles and not giving 

the environmental approval to Rajnagar Bali Sirat proposed for a better 

environment in the said areas. 

 

B: D:- We will convey all the information to the authorities where necessary. 

 

Date: 10.05.2022         Sd/- 

Place: Jaleswar       Yours faithfully 

Copy Forwarded to: 

 

1. The State Environment Impact Assessment Authority (SEIAA), Bhubaneswar. 

2. The Chief Secretaries of States Odisha, Bhubaneswar. 

3. The Central Pollution Control Board, New Delhi, India. 

4. The Government of Odisha Revenue and Disaster Management Department 

Bhubaneswar. 

5. The R.D.C., Cuttack, Odisha. 

6. The Collector Balasore 

7. The Sub Collector, Balasore. 

8. The R.S.P.C.B., Odisha, Balasore. 

9. The Directorate of Mines Odisha, Bhubaneswar. 

10.The Mining Officer, Baripada, Mayurbhanj. 

11. The Tahasildar Jaleswar, Balasore. 

12. The Executive Engineer, RWS, Jaleswar, Chalanti, Balasore. 

13. The MOEF & CC, New Delhi, India. 
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TYPED COPY OF REPRESENTATION DATED 05.07.2019 

To, 

The Tahasildar, 

Jaleswar Tahasil, Jaleswar, 

Dist-Balasore, Pin-756032, Odisha 

 

Sub: Tons of sand are tripped daily from the 3 sand pits in our area, illegally 

traveling through rural roads as well. 

 

Sir, 

1. From before independence till 2019, he spent his life with his daily work of 

ferrying people between Rajpur Gram Panchayat and Shikharpur Gram 

Panchayat, Shikharpur Gram Panchayat, Dardiha Gram Panchayat, Taibania, 

Chilun Tikayatpur, Meolilia. was doing Many thousands of people from the 

said areas suffer hardships and travel on a dirt road through Shikharpur village 

and old road through Baghabali village. Jaleshwar was traveling on the road. 

But the state government took the long-standing demand of the people (the 

road known as Sharipur) to heart and for its permanent solution, a concrete 

pole and concrete newly constructed road was prepared from Shikharpur 

village to Baghabali village along the river Sarnarekha in May 2019. 

2. We, the residents of Rajpur and Shikharpur Gram Panchayat under Jalaswar 

Tehsil, draw your attention to the matters pending.But your office was 

auctioned by the state government from 2015-16 to 2019-20 on a long-term 

lease from Bhakti Shikharpur and Reserve Book. The names of the said Surats 

viz. 

(a) Shikharpur Sand Sairat auctioneer Atul Ojha 

 

(b) Auctioneer Sujay Karan of River Block 'Ka' Sand Sairat and III 
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(c) The auctioneer Bapi Khatua from Sairaat named River Block 'Kha' was 

picking up sand from last year and his sand carts were traveling from Surat to 

Tikapur, Meulia Bandmundi after the pole work was completed  

 

3. But after the polling, instead of manually lifting the sand in the canals, we 

continue to lift the sand with the help of machines. People use the water for 

fishing and bathing in the said river and it is becoming very difficult for them 

to save their lives by drinking the water from the said river. But some mafias 

of the said area joined hands with the auctioneers of the said Sairat. 

4. Hundreds of trips a day are carried out by sand machines in riverbeds, Pol 

Nearby ditches, fields, and their own vacant lots are covered with sand doing 

It is so heavily wooded that it is easily visible to the naked eye and the mafias 

have hundreds of trucks, tractors and dumpers Without a royal paper, the 

monks sell the sands for Rs. And the said with the help of newly constructed 

roads and poles, we have searched the said poachers. The state government is 

losing a lot of revenue by passing through the rural roads without covering the 

pavement doing 

5. But the said bridge and road construction workers told us that the newly 

constructed poles and roads by the state government do not have much 

capacity. But today, trucks, dumpers, tractors, and trucks loading and 

unloading tons of garbage on the said poles and roads are endangering our 

lives and the lives of our children. Saraswati Shishu Vidyamandir is located 

on the said road. Due to the heavy traffic on the road, many problems have 

arisen in the transportation of small children and their schooling. Eve lays a 

small poi on the road that is left over from the harvest. It has not been renewed 

in the construction of the original race, but only concrete has been erected on 

it. An engineer of the said road construction company told us that if there is 

too much traffic on it, there is a possibility of it collapsing. Some bad natured 

people get wealth by dishonest means by giving rise to irregularity of blood 
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Aim to save money from stolen sands and surat lease holders Are you 

threatening the Local people of the area or you all keep quiet or else you we 

will kill and float it in the river. 

Therefore, we earnestly request you to accept our request and survey the 

land and stop the mining of sand by machines in the said Surats and save 

the state government from revenue loss and stop the heavy traffic on the 

said newly constructed poles and connecting roads with the safety of our 

wealth, lives, property etc. We will be forever grateful to you for saving 

us. 

       Yours Faithfully 

         Sd/- 

Copy forwarded to: 

1. The Chief Secretary & Development Commissioner, Odisha 

2. The Collector, Balasore District Balasore 

3. The Sub-collector, Balasore District, Balasore 

4. The Mining Officer, Baripada, Mbj. 

5. The RS.P.C. B. Odia, Balapake. 

6. The R.D.C. Cuttack. 

7. The S.P.C.B. Odisha, BBSR 

8. The Directorate of Mines Odisha, Bhubaneswar 

9. The II.C. Jaleswar Police Station, Jaleswar Dist- Balasore 

10. The SELAA, Odisha Bhubaneswar 

11. The Executive Engineer Rural Works Division Jaleswar, Chalanti 

12. The S.D.O. Rural Works Sub-Division Jaleswar, Chalanti 
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TYPED COPY OF THE REPRESENTATION DATED 30.11.2019 

To 

The Collector, Balasore, 

Pin-756001, Odisha 

 

Sub: On the road stretching from Baghabali Street to Shikharpur in 

Jaleswar Tehsil, despite the fact that the information board prohibiting 

small littering with 10 tons of gravel has been put up, the vehicles plying on 

the road on a daily basis without paying attention to it. 

 

Respected Sir, 

 

We, the residents of Rajnagar Gram Panchayat, Shikharpur Gram Panchayat and 

Chamar Gram Panchayat under Jaleshwar Tehsil would like to take your kind 

notice of the following matters. 

 

1. Acknowledging the hardships and demands of the people of Bhakti region 

since independence in 2014-15 financial year, the state government has 

constructed new roads and poles from Shikharpur to Raibania under the 'Biju 

Setu' scheme and provided them for public transportation in 2019 financial 

year. In addition, Jaleshwar, Rajmool Ram Manchamrit's Military 

Bazar/Baghanahi village rural road (named Shanti Pur) has also been 

renovated and connected to Biju Setu to connect the main road to Balasore. 

2. 3 Bali sairats under Jaleshwar Tehsil of State Govt. after connecting the road 

stretching from  Baghabali Street to Shikharpur adjoining Anna area viz:- 

Shikharpur Bali Sairat, Riverblock 'A', 'B' Trucks, Dumpers moving to sand 

Serat, A large number of vehicles, such as Hiva, ply 24 hours a day, carrying 

loads of sand and eating carts on the busy rural roads. Before the construction 

of the road, the pole used to travel by other roads. 
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3. But the rural road stretching from Military Bazar/Baibahi Street to Shikharpur 

is used by thousands of people daily and the villagers of our village, the said 

road consists of school Saraswati Shishu Mandira .   

4. So I find it very difficult to use all of them. But there is no rule of thumb for 

10-year-old Urba Bharyan traffic on the road. Evidence that the road has been 

prepared for the movement of vehicles of less than 10 tonnes capacity under 

the R, T Act, 2005 from the office of O/o the Executive Engineer, Rural Works 

Division, Jaleswar Chalanti, Balasore. 

5. But some unscrupulous persons taking advantage of the privilege of the said 

office continued to ply heavy traffic on the rural roads causing many people 

to suffer. - On Sunday 03/11/2019 at 05:30 hours, an information board has 

been put up at the upper office for public information. It has been stated that 

on the said road, the movement of heavy goods from 50 tons is prohibited. 

6. But without considering the information of devotees, they continue to throw 

smoke from 10 tons to 10 tons on the roads, causing many accidents, noise 

pollution, air pollution, accidents, etc. There are many difficulties in reading. 

After installing the information board on the dedicated road, the photo of the 

truck driving, the photo of the State Urap and the photo copy of the air 

pollution caused by the traffic on the road is attached in ANNEXURE-1. 

Therefore, we humbly request you to accept our request and carry out a 

thorough investigation of the plight of the pilgrims, villagers, students, 

teachers and panchas. Taking it heartily, repairing the road stretching from 

Military Barracks/Baghabali Chala to Shikharpur and putting up iron 

barricades on the said road as per the notice of prohibition of heavy traffic 

on road to save the lives of people, villagers, tender children. If you take 

the necessary steps to do so, we will be grateful to you 

Date: 30.11.2019 

Place: Jaleswar                   Yours Faithfully 

          Sd/- 
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Copy Forwarded to: 

1. The Chief Secretary & Development Commissioner, Odisha. 

2. The Superintendent of Police, Balasore 

3. The Sub Collector, Balasore. 

4. The Executive Engineer, RWS, Jaleswar, Chalanti, Balasore. 

5. The R.D.C., Cuttack,Odisha. 

6. The S.P.C.B. Odisha, Bhubaneswar. 

7 The R.SPC B., Odisha, Balasore. 

8. The SEIAA, Odisha, Bhubaneswar. 

9. The C.P.C.B.,New Delhi, India. 

10.The Directorate of Mines Odisha, Bhubaneswar. 

11.The Mining Officer, Baribada, Mayurbhanj. 

12.The Tahasildar Jaleswar, Balasore. 

13.The 1.1.C. Jaleswar Balasore. 

14. The Revenue and Disaster Management Departmen Odisha, Bhubaneswar. 

15. The Superitending Engineer.R.W. Circle Balasore. 

16. The E.I.C. R.W Odisha, Bhubaneswar. 
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The Sign Board beside Baghabali chakka clearly states as below: 

 

 

 

 

That this road is only capable to ply vehicles below 10 Tons and for which 

heavy vehicle is not permitted to pass on this road. 

 

 

64
552


